04.04.2025 PRONOUNCEMENT OF JUDGMENT

COURT NO. 46
HON"BLE MS.JUSTICE JYOTI1 SINGH

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1f
a995927d292326703dfba03T

AT 10.30 A_M

1.w.rP.(C) 440672017

RETIRED OFFICERS WELFARE SOCIETY\

& ORS Petitioners
Through: Mr. P.B. Suresh, Senior Advocate
with Mr. Udayaditya Banerjee, Ms. Kritika
Bhardwaj, Ms. Shubhangi Pandey and Mr.
Saday Mandal, Advocates

Versus
INDIAN OIL CORPORATION LTD. & ANR ... Respondents

Through: Mr. V_N. Koura and Mr. S. Sirish
Kumar, Advocates for R1.

2..W.P.(C) 7690/2017 and CM APPLs. 19978/2024, 20032/2024, 55593/2024
PRAMOD KUMAR AGARWAL & ORS ....Petitioners
Through: Ms. S. Janani, Senior Advocate
with Ms. Sharika Rai and Mr. Firasat Ali,
Advocates.

Versus

INDIAN OIL CORPORATION LTD. & ANR. ... Respondents
Through: Mr. V_N. Koura and Mr. S. Sirish
Kumar, Advocates for R1.
Ms. Pratima N. Lakra, Central Government
Standing Counsel with Mr. Chandan
Prajapati Advocates for R2.
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04.04.2025 PRONOUNCEMENT OF JUDGMENT

3.W.P.(C) 12450/2006
T.V_.KRISHNAN & ORS . Petitioners
Through: Mr. R. P. Sharma, Advocate with
P-2 in person

Versus
M/S ALL BANK FINANCE LTD. & ORS.  ___.. Respondents
Through: Mr. Rajesh Kr. Gautam, Mr. A.
Gautam, Mr. K. N. Sahay, Mr. Deepanjal
Choudhary, Ms. Likhvi, Advocates
Ms. Saroj Bidawat, SPC for UOI
HIGH COURT OF DELHI REGISTRAR (LISTING)

DATED — 03.04.2025



04.04.2025 FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 24
HON'BLE MR. JUSTICE ANISH DAYAL

CLICK HERE TO JOIN VC
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc12
FOR MOVING ADJOURNMENT SLIP PLEASE MAILTO
cmatishgoel@gmail.com

ITEM CASE
NUMBER NUMBER PARTY NAME ADVOCATE NAME
FOR PRONOUNCEMENT OF JUDGMENT AT 2:30 P.M.
1. I.A. 2378/2024 SEITZ GMBH SHIVAMBIKA SINHA, NIMITA KAUL,
In CS(COMM)- V/s SIMRAN VARUN GARG
754/2022 TECHNOLOGIES

PVT LTD

2. I.A. 1720/2019 SMT. HARINDER = |PAWAN JIT SINGH BINDRA, LAKSHAY
In CS(0S)- KAUR (DECEASED) DHAMIJA, S.S. CHADHA, BIJOYLASHMI
540/2018 THROUGH LR DAS, AMIT SINGH CHAUHAN, ZAFAR

V/s SHRI JATINDER KHURSHID, SHAIMA MASOOD, UDIT
PAL SINGH & ORS. CHAUHAN

3. I.A. 5371/2024 TARUN SINGH MUKESH ANAND, LUQMAN S. HASAN,
In CS(0S)- SAHARAN SHUBHAM AWASTHI, HARSH RAJ,
252/2022 V/s MEETA SINGH PRIYA KAUR, DILPREET SINGH GANDHI

& ORS.
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04.04.2025 FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 50
HON'BLE MS.JUSTICE MANMEET PRITAM SINGH ARORA

1.NOTE: AS DIRECTED BY THE HON'BLE JUDGE, ONE PROXY COUNSEL WILL ALSO JOIN THE
COURT BESIDES THE ADJOURNMENT SLIP AND ADJOURMENT SLIP MUST ACCOMPANY THE
“NO OBJECTION” OF OTHER SIDE AND BE SENT LATEST BY 6 P.M. ON THE LAST WORKING DAY
ONLY BEFORE THE DATE FIXED.

2.NOTE: FILE THE RELEVENT DOCUMENTS IN THE REGISTRY ONLY. NO DOCUMENTS WILL BE
ACCEPTED WHICH ARE SENT THROUGH E-MAIL/WHATSAPP.

TO JOIN V.C.: https://virtualcourtdhc.webex.com/meet/virtualcourtdhc5

Meeting number 25184205783

FOR ADJOURNMENT SLIP : courtmaster09@gmail.com

FOR SENDING APPEARANCE : https://forms.gle/vauowA4aiTxPqcBh9 from 10:00A.M.-4:30
P.M.

ITEM CASE
NUMBER NUMBER PARTY NAME ADVOCATE NAME
FOR PRONOUNCEMENT OF JUDGMENT AT 10:30 A.M.
1. CS(0S)- SHAZIA ILMI NATASHA GARG, THAKUR ANKIT
632/2024 V/s RAJDEEP SINGH, HRISHIKESH BARUAH, ANURAG

SARDESAI & ORS. MISHRA, UTKARSH DWIVEDI, MASHU
BISHNOI, VARUN PATHAK, YASH
KARUNAKARAN, TANUJ SHARMA,
SAUHARD ALUNG
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Concluded
BY ORDER
REGISTRAR ORIGINAL
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